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Quntion Ihal Ihe duC!i will br paid to workers 
as far as pouibk. I want to know whcther 
this will include providmt fund dues or other 
duo alao bccau,e lhe~ i. a ''''lIe amount by 
way of arre~rs of de5....., .. allowance to which 
they were cntitled bUI which were withheld 
from Ihrm, and wbelher thaI will also he paid 
10 Ihem and, if nOI, why nOI ? 

SHRI MOl NUL HAQUE CHOUDHURY. 
We will pay provident fUDd dues. Other 
items arC' pot und~r cot.sidcratiol·. 

SHRI INDRAJIT GUPTA: They are also 
dun to which they are entitled. Why should 
you not pay ~ 

SHRI MOINUL HAQUE CHOUDHURY: 
Only after Ihe liquidaliol' procm;Iings are 
completed, 'hi. matter will be a.mined. 

SHRI SHANKARRAO SAVANT: What 
is the total GO\'ernment inwstment in this con-
cern and what are Ihe cau.... of closing it 
down? 

MR. SPEAKER: That is too big a ques-
tion. 

SHRI MOINUL HAQUE CHOUDHURY: 
Bad management, hea,'y debts and all th~t. 
These are the cawes. 

SHRI 1l\'DRAjIT GUPTA: It i. your 
bad managanent, nobody else's. 

SHRI MOINUL HAQUE CHOUDHURY: 
We 10011. up the bad legaay. That is the posi-
tion. 

-647. SHRI DlNESH jOARDER: Will 
the Ministrr of IRRIGATION AND POWER 
be plcued to state : 

(a) whether the North Bengal Flood Con-
troJ Board appointed by Ihe Government of 
India has submilled its report ; 

(b) if so, what are il. main recommenda-
tions; 

(c) the action taken by Governmen t to pre-
vent devastations cauoal by the rivers Teesta, 

Torsa,Jaldhaka and Raidak in North Bengal; 
and 

(d) whether Government propoee to take 
representalives of Sikkim and Bhutan in the 
North Bengal }<'loOO Control BoArd ? 

THE DEPUTY MINISTER"IN THE MI-
NISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KUREEL): (a) to (d), A state-
ment is hid on the Table of the House. 

(a) aud (b). The North Bengal Flood Coo.-
trol Board, co,""ituted by the Government of 
India, in consultation WitD the Sta\<" Govern-
mmt of Wesl Benpl, is for Iayina down poIi-
cieo and priorities U. the implementation of the 
cOD"prehetlsive plan of flood control in the 
North Bengal region. The inveotigaliOlll aod 
preparation of a rcport on flood COD\fOI iD the 
area an: to be dODe by the North Bengal Flood 
Control Conuniaion, which I. yet to be set up 
by the Goverflment of West Bengal. 

(c) The North Bengal Flood Oolu,ol Com-
mission has bren prnpoeed for implemmting a 
comprehensive plan of flood control, with the 
objeCt of reducing tlle annual dlUDBge cawed 
by the floods in North Bengal river.. Pending 
prr.paratlon and implementation of the com-
pp'hensi~ plan by tbe proposed commiuioo, 
immediatr worb, as considered neceP8ry, in 
vulnerable reaches, which will uJrimatr.ly fit ill 
to the overall plan of flood control, are being 
executed by the State GOVttDJDeDt. Theoe 
measures include conal ruction of new embank-
mentl, river training and town proteCtion 
work. and raising and strengthening of rxi5ling 
embankments. The more important schemes 
under ~ution are (I) Schem. for protection 
of right bank' of river Teeata from Mondal-
gbat \0 Bibiganj (2) Scheme for preventing 
divenion of the river SiJrona into Chel and 
(3) Scheme for pro\Cction of Bijanbari town. 

(d) There i. no such proposal at present. 

SHRI D1NESH JOARDER : Sir, it is a very 
scriOWI malter and much has lIcen said in Ihi. 
august House on the subject. As per Govt'l'n-
ment'n official asscllNllent, the losn caused by 
the North &ngal flood in that a~a annuitUy 
\0 the crops amounted to R ..... 5 crore. and 
damage w house. and public utilities was 
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about RI 3.6, crorcs, Besides that, it caulC'd 
con.iderable lOll to human Iifc. It was .tah'd 
by the Minilter, Dr. K. L. Rao on 29th April 
at Calcutta at the inaugural meeting of the 
North Bengal Flood Control Board that much 
progresl had not bet'n mad .. ill the implemen-
tation oC the recommendation. or the Commit-
tet" act up in 1968. What were thooe recom-
mendationa? What were tht' rea!lOns that held 
up the pragrelS or implemt'ntation oC such 
recommendations? 

THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO): Jkofore 1968 
there waa no Committr.e appointed aa auch. It 
was the Chief EngiDt'Cr'. report. Theft' wa. 
disaster and gtftt damage in North Bengal and 
we appointm a Committee ",hi ,'h submitted a 
report in general tenns. T~e main recommen-
dations are tht::sc : Construct ion of embank-
ments and protr.ction work Cor Jalpaiguri iown, 
widr:ning of the railway hridge etc. and under-
taking soil conservation measures. Some 
action has been taken on some DC theoe definite 
items. We ha~ constitued North Bengal Flood 
Control Board separately on th~ Iin .. s of the 
Brahmaputra Flood Control Board. We had 
one meeting in Calcutta with the Chief Mini .. 
ter and others present. Thi. has to be Collowed 
by the North Bengal Flood Control Commis-
sion. The Bengal State has not It't up the 
Commi .. ion and w~ had drawn their attention 
to set up the Commi .. ion. The Board i. only 
a polic)'-making body. But the actual inv ... ti-
gat ion, preparation etc. ar" done loy the 
CoTitrol Commission. I am cxpt'cting !lOme 
action in that reSpt'Ct. 

SHRI DlNESH JOARDER: We are aCraid 
the same 'hing will occur when the Flood 
Control Commission i. set up by the Govern-
mtnt. May I know how the North Bengal 
.·Iood Control Board is ''OIDposN? In the 
proposed North Bengal Flood Control Com-
mi.aion, who will be the Memben ? Will 
there be any local representatives of North 
Bengal district. who will be taLt'n in, in that 
Commission ? 

DR. K. L. RAO: The Board consists of 
the Ministers in chal'!!" of irrigation and flood 
control and forests. The Union Minister for 
Irrigation il the Chairman. It is a policy body 
and it sanctioned projert.. I n the first me :ting 
we have oanctioned projCCb worth R. Ii 
crares, Cor implementation. SOIOR" more prqjCCtl 

are to be talen up. Th~ Commi.sion ia the 
executive body. It c""siot • .. C engineers, chiLf 
engineer of the project, part-time Director-
Grneral, Meteorology, person. Crom GeoIasy 
department and 10 on, who are connected with 
flood.. It is a purely official orga"iaation. 
Neither of them have non-official mrmbers in 
their Cormalion. 

SHRI DINESHJOARDER: River Maha-
nanda of Nori.h Bengal i. already in spate and 
hal submerged many village. and crop firlcJs in 
tht' district of MaHaha. What action i. r;oing 10 
be taken against Buch devaltation ? 

DR. K. L. RAO: This river causes damage 
both in Bihar and Bengal. Embankm'nll are 
in bolh the Statcs. Bihar embankment hal 
been sanctioned. but not taken up. Regarding 
rmbankmenl in Bengal portion, some replies 
are awaited from the Bml"al G<wemment. The 
rltimatm COIl comes to about 3! ('rores. It 
will be- duly sanctioned and work or bo.h Bihar 
and Bengal will have to be ",ken up at the 
same time. 

SHRI S. C. SAMANT A: Th~ Man Singh 
Committee reported about flood control in the 
whole oCWest Bengal. May I know how the 
recOlJUllr!ndations made by that committee will 
be taken up by Government, because as at 
present, the recommendation. are not being 
carried out becaU!le uf paucity of Cunds al the 
disposal of the State Government? May I 
know whether aCter the conltitution of I hi. 
commission, the Cenlre will also give some 
financial help? 

DR. K. L. RAO: The Man Singh Commit-
tee h.s not made any recommendation. about 
Nor,h Bengal, but the commiltCt' confined its 
recommendations only to south Bengal. So Car 
al North Bengal i. concerned. there wrre actu-
ally no committees. The only committee· that 
was appointed w .. in 1968, and I have al.....ny 
Indicated in my answers to th~ questions put 
earlier the gen"...1 or bro"d outlinrs of the 
recommendadons. We have got to attend to 
flood control in North Bengal. Wt' h:lYl' got 
IIOIlle of the abort and v .. ry troublesome nvers 
there which require special treatmenl nnd' 
special attention. That is why we have appoin-
ted tile North Bengal Flood Control Board 
and we have luggcsted the: appointmcnt of 
the Nortb Bengal Flood Control Commi ... on, 
.;rong 'organisation. to deal with the problem. 
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A. Ihe hOIl. Member has said, n.. "oubt, 
there ia the difficulty of finan~. also. Bengal 
haa got ftood control fuurls 10 Ih~ extenl of 
about Rs. \0 crores, in this plan of which 
Rs, 21 crores have """n al lotted to Nonh 
Ben.,.!. But wh~n the iinportatll sehem.,. have 
bet-n sanction",l, some or the important woR. 
hau' gut 10 be token up, and I think that due 
attendon will be paid by the Govemm('n t of 
Indi."\ to th~ problem of implementing flo .. d 
{"ont rol·work\. 

SHRI B, K. DASCHOWDHURY: In 
\"i~w of Ih" hon, Mini,ter', statement, pending 
de13i1rd worldug out of Ih., ('onlrol of the North 
lkngal ri"en, may I know what immerliate 
Sleps are being laken up 10 coot:ol ftood. in 
North Bengal? Secondly, may l also know 
whether t h~ MIlbankment running from 
Mondalghat to Bibigaoj w:U be rxtmdod from 
Beltallia to Jhanhingeshwar beeau ... that art'8 
i. very much .usceptibl~ to ft",xl. ..ach and 
every ynr? 

DR. K. L. RAO: The Mondalghat "",b~nk
n"'nt wa. sanclioned and i: wa, to be taken 
up. But the people objecterl to the alignment, 
and wanted a re-alignment of the embankment. 
Tb.. lalCSl IT)JOl"t is thaI the alignment haa 
n"" been apprCNed and the work i. bei,,!! 
Itarted. 

SHRI B. K. DASCHOWDHURY: What 
are the other riven wh.ch arr being control-
led ? 

DR. K. 1.. RAO: There are quite a large 
number of .mall schern", which hav.. been 
sanctioned and they will be ,,,ken up, but ,he 
higger schemes have gOI 10 awai, invcsligation 
by the commission. 

SHRI SAMAR MUKHERJEE: When does 
the hon. Minister expect th, board to start it. 
comprehemive worl.. ? 

DR, K. L. RAO: Therr are two bOOies. u 
I have submitted already, nam~ the board 
and the eommi.siou. The board i. a poIicy-
making body of the Mina'era and it haa met 
once. The commalion has not lrl A!arted. and 
it i. got 10 be appolllted; the chief engineer 
and some membcn have to br appoill!ed, We 
have loeatt'd th~ headquartefl at J alpaiguri. 
There was a lot of controveny aboul ii, and we 
ha,'c finally selected Jalpaiguri. I have reque._ 

wd Ih~ Wrst IIen~al Government and reminded 
Ihat lhey .houlrl take action immerliately in 
this ..... pecl. 

.n ~ .. QIffq :'.~ ~ ~ qt 
~, ani ~ ~ ~ .,.. 11\1 ~~ IIiT ~ 
? t1Prr 'IT I smr~ ~ arr;r IfiT 1IWf 
ItiroIr If~ ~ t A> ~ ~ it • ~ 
fflm it _ mq; fiR ~ ~ tlq ~ 
~JlIiT ~ ~~ ~«ri ttdT t ~)~T 1ft fiI"¢ 
omit arr~~ ~dT~I~~tfi 
qr-ft1f.T~ ~tl.~ ~j 
flfi ~'I<'S~~~,.it~ ~,~ ~ 
t ~ ~1fIfT IR ~t?WI'f (t 
fiI"¢ ~ ~ 'lit, "" ~ t f~ am 
~" ~ JJlf~ rn ~ t ? 

DR, K. L. RAO: It is not posoible t" desilt 
thes~ riven completely. The only thing possible 
i. to p"""nt further siltation by foil con1erva-
tion mea"',". But ev"n that i. vrry difficuh 
in North Bmgal, ~use th~ Himalayas arr 
concerned in this; and soil conservation 
mea'ure! in North Bengal would, Iherefore, be 
very difficult because of the Himalayas, bUI slill 
we are trying to find out the iniportant or 
critical po'nts where if action i. taken it will 
be postible to redu~~ the 'iltin,!". and wr are at 
it. 

Memo........... by tile Eulera R.o_,. 
eo.I ... As .. HaMU •• Maadoor V .... 

.&W. SHRI SAMAR MUKHERJEE: 
Will the Minister of RAILW .... YS be pleased 
to ~tat~ : 

<a) whether a mem·)randum has b.ceo .ub-
mitted by the Eastern Railway Coal and Alb 
Handling Mazdoor Union to the Chainnan, 
RAilway Board, receDlly ; 

(h) if '0, the m1in dem',,,t, of the workers 
liued therrin ; and 

(e) the .tep. taken hy Governm,nt to m. et 
their demand. ? 

THE MINISTER OF RAILWAYS (SHRl 
HANUMANTHAIYA): Cal Yel, Sir, 




